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13.59 hrs.

DEMANDS FOR GRANTS*-—contd.

MINISTRY OF INDUSTRY AND SUPPLY—
contd.

Mr. Speaker: The House will now
take up further discussion and voting
on the Demands for Grants under the
control of the Ministry of Industry

and Supply. Shri Achal Singh will
continue his gpeech.
14 hrs.

[Mr. Depury-Speaxer in the Chairl

An hon. Member: What is the time
left?

Mr. Deputy-Speaker: 2 hours and
20 minutes remain.

st wae fag (smrr) o 9T
qEISE, 9 # IUNT AATE *F T
ooy fqare e FT @ ar 1 A A
ag Tamr a1 fF fresr 17 a0 ¥ gwrt
2w & IOW A FTer wnf wv ¥

M A e Hamm g &, =
TTEAE dFET F TN WL gEe =@few
aIEfeT | mafas HeEiEr § #09
TOTTAM W AT AT B E ML T H
U9 1600 FUT TT 0 297 & |
afer gae WY 70 wafaw szCfemw
Fe ¥ ¥ aw ¥ a1 §9 WA &1 @
¢ At @ ¥ %A g w8

14.01 hrs.

[SHRIMATI SAroJINI MaHIsHI ith the
Chair]

ar & meft Y F1 e wrEfag FEO
f& zit @ =ifgn f& wifar #
vafas dvex § = W T 8 |
TF q0% NgAe q9¢C § At ®Th1 Brae
¥ 19 F7T &, I FT FET GEA
219 ed faw W AW A aqr

and Supply
T g Iqw 3w F, fRT ot 9w A
FT FAT &, WK g q@fas AT
¥ SO ¥ A A & 1 Ay &
off & e T WX ArEfgd wEO
f& 58 aw% o § fom & f gafasw
d¥2T & TR § WY wwEr QL aE |

fom w1 TEW fRAT
araT R 3g gunr Iwfy #T oA
ama st won | faw sTEm W
AT {AWT E AT ¥ 9 g Ay
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IART qFEE eram | F =g fw

B2 ¥ B AogT ¥ F I A3 ¥ AT
gfewT F7 wad FE1 F AN FTIAT
ST AT | AT T FT FTA T AT
FIT FIfF wiAw =feT ag awn fF
g FTH AT FYAT FW 2 | 919 & a1y
¥ gaE ¢ o e § A
JFT AT G T FT AT FAA Y
W & AW gfawa wH=fEr 71
Fier @, fag & F9=rd o ag 48|
f& g gm0 g A TH EW AT
T g=rs, fAMErd AT ¥gAg ¥
AT ey |

gH g WY 2@ § fr qafas FaT
F wogdl AT ©=TF B gTW F ATi-
TR AT AT | AT g ¥ IEE
(Strike) mifs =} g1 #lw 3= =mi
¥ w@EEm T | AT AT Hel ofr &
gera ¢ 5 ot atr gafes daz7 ¥
T H FIH TG & 3T F AWHEAT
=gy f§ og o 9= #1Q, 4 AT
e =t F £, "7 99 &1 999 weer
T W FCAT 91gw ) 9| gW ar
SUTET ¥ SATRT HUET FAT |

st gFR 9= s ([W)
awrafa wEiEE, gred ¥ Fw a8 2
(Fre #t S FemEr a4Y)

*Moved with the recommendation of the President.
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Mr. Chairmam: Now there is quc-
rum, he may go on.

st wuw fag gk Rw E e
= (IR A w gy Y ¥ e
w2z § gefezaw uedew o @A §
I # W FTR aeE g R Afew
# g F Faem e § fF g
T ey ¥, fomdr g oW
TAT A TR P, JAM F oavaH
1€ aofa 4t g% & 1 & o A i
BT FEmT =TEa g 9w R W
wraa # feaan froe g @ | Fw
FepTT ¥ afe=s) drer § 92 9T 234
FUT T@T 0T 2, T § 260
FXIT S9GT AT §, WeT WEW H 317
FUT FqAT AT E, WEW H 123
FUe w1 @At g, fagw # 288
FUT w9AT AT , F4fF I T2
H Faa 9 FUT THT T | WY
W FAAW A THRS § fF IWC AR
1 fq w2 I99T F7 T4 g | F A
W F e gW A femEn gm
arfs 3O¢ R_w # WY W # AFew
v |

"R HATL F AL F AT FE
T AEA AR A I
g AR qE—anew w1 AR W w7
Eciui- S i g c e Sl
THET FT 9T A F qEH AR F
Fam W § | #R | F Alatea g
¥ 9 B IUWm § ) AU ¥ &,
gz feesvdz mik aw #1 ATEt
W AT AT AT qH § | AfwA Wl
g ¥ gk fam Wdr S 4% F-
&1 F 7T 9% S QRTSE 3FE Ay
4 ag g1 @t 8, T or gfagw A
T TFEA AT WL T FA TG FT
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FHT | TEE WETAT (o Ao W o W
| gfaew &1 W a1 a1 Afew ww
oT g aor ot g fF & 9 smefaay
&F aw A & fagr s WK AT
AT I I W AT qE FE ) AW
FIH! TR GAT WX a7 FHISETET
3w ¥ faens o & | e afe
§ 5 #1 am 3 oo 1 - R
st gew ¥ wgEw™ . Wl
TERgT, geE ¥ Fvew A g

(Frea # w o wh)

Mr, Chairman: The bell is being

rung....Now there is quorum. The
hon. Member may continue his
speech.

st owaw fAg: & Al wERE F0
gaamT =rgar g fF @8 ude o #ire
¥ st qu fwew dgw w0 R
§ ag FNER F Ay aga gieRE
A | afera & < i 7, 4 feem
wrgE 7 R w7 ) eR-EE 150
d9eq E oifs smae g &1 F g
ﬁ:aﬂ@mwwwﬂg’\rm
fear o

= g&W 9’ Fgam o awni
q&1Eqr, TN § TH FHA FILH AL ¢ 1
Mr. Chairman: There is quorum.

=t gow T FHaw ;- g9 frT
Fifsrs, Frow ag &
ot gfe faeq wma w17 wAATA

geeq 7 ®1.w da9 fwar g a1 fear
FCAT GEAT |

Mr, Chairman: The bell is being
rung. There is no quorum, The
House stands adjourned to meet
again at 14.45 hrs.

The Lok Sabha then adjourned till &
Quarter to Three of the clock.
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The Lok Sabha re-assembled at
Forty-seven Minutes Past Fourteen of
the Clock,

|Mg, DEPUTY-SPEAKER in the Chair]

Mr. Deputy-Speaker: Shri .Achal

Singh.

w v faf : IOemd WelEd,
¥ fax ®T g 91 fF gare 39 2w
o 3am & g § W wafs & A
2, wafs Fez W, wgTOS, WRW
AT do 7 Bl A F Frwr Iwi
# & welt wegw & @i famw
Fem f& 37 &1 I 93W AT A

g AT AEE o

36 T gH T X FT F
T #7 f7% g W, At §9 deed
LT A, OB HIZT FAT 9y A,
T i F BFA TaTfOT FTX ¥ g A
I, AWEYE W7 g1 KT 34T 97 |
o &1 ag fagre «r f§ g9 wvro #
I FC A R @ | g §
i wE F 9 faed @ dew
fmaumwaﬂwmm

&1 & e wEew & 5z frdew wE
fF o9 o= FT FA T T IS,
At I &1 KEAT MR w9 F AU
OET FT OEATH TET AT | S
7T @ oy oF agq T3 wET g

UF AT @I% gL #OATH
LE i

ot waw fag ; dgt o¢ AT ¥
rEt st w § 1 & sgm f wfas
T T HTC FT AT ST G aTAv
g @ mrrT ¥ @eT &Y aEedr &t
it
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M A # dwE ei-si
g & 7T Sefigaw oz o
A vddfas 7 et fr a9z @
37 F1 FTH wgfaay §7 Qe 8
¢ | zufau gt o ddfaw s
FW Fi W Tam R oS

WE A &Y 49g o7 2| o &
f& g8 AW FY S T JAfEw fAar
2 I ¥ gEE w@ &, T A
a9y § 7 fom sm & foao ag faem
g fm v & dqd= & fau =7
faeem &, 99 & fow 9w o1 WA
1 TEHIE AR F#%0 § | Efe 3w
a Ft wEEwa ¢ fF T w g
frmuet @ a5 s o dSfme
faer, ag w1 fafrm s # Ao
M, 7 F =F qwe § g i oo3w
g ¥ TET & FE WeATEA (WA
AT B

T 9% gATL 3W H ATHE FY T84
#m g, afer qfs e 9w =5 8,
@ aorg ¥ dhie F1 fow a5 #7 7w
AT, W WS WY 2, 9§ 9% [ED
o & fawt @@ § % AP 7 5w
T A A W g oA
AR AT T WT W F1 TG0 AT 40T
FT IORA dgE ¥ fAU F& wrC@E
e | a5 @& A 2€ A g e
i T w8, A T AT
g1 ol § WT A g oomar g 1 &
How maAde A fafaei &1 A
¥ Fgar T g % ag ot S6r e
griarnsrizin g fma
At F1 A A o a¥ o

off THATAR (FAF) ¢ FFIA
ZTW § FH AL T, ATETL 2TA
F a F |

st WWMAT WWE (MIEIT) ¢
AT T W1 W17 §EEIC @90 |
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st waw fag  gwie g oaw
AFFF, U, FQed /I OFgsd
1 gTRNT § "7 39 F BT BIE F-
" Im & 1 AfF gEm oW
ara 1 8 fF 37 F1 aggar M TR
faar 9ar 1 A F SeAeT F fAo
FHIA FT FHN Heaq W4T & | W
F g § fear gefeaw ofiwiefam
. fefawaq dshgaa cfaffaas
grfaa 71 8, fag 1 w5 98 ahgo
J 2ar g ) agt oz fefgsr gefgaa
cfiafgfam ¥ sitg ok fefagas
gefezaw ofigifam § 125 Seel9
g of 1 3@ ¥ whEfeEs gv 7 9
# mw-ifear we oz gsfgaw ufig-
fefama s &1 25 &, 99 # g9 T
gre T aEr frgeam & wdr
AT & | A1 ITFY @A § HICFADT
o g |

Farfe & 7 gdr w3 g, g3
& yreargd & fag wafwdr &1 s
FTAT qgT ATAIAT g | FAT GG HALH
A wea 9t ¥ fege ¥ A
#r ufiafzfae 41 8, forg %1 a9z &
wwr faFg gar W FH S
faar | & =@d7 ot ¥ w5 gy
# wawr & fao ofafgfamm &
A w3 aga aed g | feeer 7
W 39 aw 92w qRefefawm
gf!ﬂ,f'mvi?%srtﬁrﬁ%wﬁwﬁ
feediy W Y WK Wil ¥ 9w ¥
FTHI HTFET ISTAT 4T | ARFT 1962
& A ¥ AN F FOT AT -
fefaqa &1 wrawT FAT 7% F v
g ¥ Ay At semfr g
cfiafafemm &1 wamET &%, fom &
ezfezafaeza w1 gl sEFrd sTa
FIH ®1 HAGT AT F WX gEIT
1 grarw 7w
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A MRl ¥ q14 § W FAAG F7
HAET FT AAGA FIAT § W "
Fwar § fF #dr mgRE 3o e W
I FT ACTA F1, A1 §3&T § da4€

2, g ST &

Shri P. K. Ghosh (Ranchi East):
Mr. Deputy-Speaker, Sir, the indus-
trial production has only gone up by
7 per cent during the period January
to September 1964 over the corres-
ponding period of the previous year.
This is a very slow rate of growth,
although it was envisaged that during
the Third Five Year Plan period the
industrial growth would he more
than 10 per cent. Ang it is estimated
that at the end of the Third Plan
period we will not be able to reach
the target which we have planned.

This slow growth is due to some
gross mistakes, some gross defects in
the planning of the Government.

Previously industrial licences were
issued after a considerable length of
time of their applications znd there
were a lot of formalities. Now, of
course, with the recommendation of
the Swaminathan Committee, the
Government have streamlined the
process to some extent. But I feel
that more promptness and more
streamlining of the processing of these
applications for industrial licence is
required.

It is found that if the target is fixed
at one lakh tonnes for a particular
commodity, licences are issued only
to cover that quantity and in general
practice it is found that some of the
industries cannot reach the target and
some cannot even start production at
all. So, if we want to reach the tar-
get, we must issue licences double
that capacity so that we can expect
to reach the target. A more realistie
approach is needed in issuing indus-
trial licences,

It is estimated that by the beginning
of the Fourth Plan there will be an
unemployment of 12 million people in
this country. It is only through in-



10285D. G—Min.

industrialisation that this problem can
be solved. Wnether it is in the public
sector or in the private sector or with
some foreign collaboration, it is im-
material! it matters very little, We
want more industries to have more
preduction and to have more employ-
ment.

Fortunately, after the new Finance
Minister has taken over, he has creat-
ed a suitable atmosphere for foreign
investment in this country. I hope
that gradually more and more foreign
investors will be interested. This
will ease to some extent the stringent
foreign exchange position and also,
better technical know-how will flow
into this country.

Although the Government are tak-
ing some measures to encourage the
small-scale industries, unfortunately
due to red tape and due to formalit-
ies in the Government offices, these
industries are not getting full en-
couragement or ful]l help as is en-
visaged. It is not possible for the
small-scale industries or cottage in-
dustries to run to the offices in Delhi,
Calcutta or any capital towns of the
States, Therefore, arrangements
should be made to help these indus-
tries through blocks. One unit at
least with one industria] inspector
should be deputed in every block to
look after, to encourage and to give
technical help as well as financial
help to these small and cottage in-
dustries.

Regarding the question of getting
raw-materials, the small-scale indus-
tries do not get them in fair price
and it is generally found that they
have to buy raw materials in the black
market while the big industries get
them at the controlled price. There-
fore, arrangements must be made to
supply raw materials to small indus-
tries and cottage industries at a sub-
sidised rate so that they can run their
business in competition with the large
industries.

We shoulq lay maximum stress on
the development of the cottage and
small scale industries glnce they are
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labour
capital.

intensive and need less of

15 hrs,

Now 1 would like to come to our
local problem, namely, the Heavy
Engineering  Corporation, Ranchi.
About one thousand persons consist-
ing of engineers, technicians, over-
seers and work charged men are esti-
mated to be retrenched from the
Heavy Engineering Corporation. They
are engaged in the township division.
In the year 1962 the Corporation
decided to construct 6,000 houses per
annum and at that time the Corpora-
tion was facing great difficulty in
getting engineers. The recruitment
was made till 1964. Since these em-
ployees had these proposals of the
Corporation in view, they did not try
to get employment elsewhere. Even
if they tried, their applications were
not forwarded. This was the position
till 1963. Only in 1964 the Corporation
decided to forward one application per
year, and only recently they have
made it very liberal and they are
going to forward all the applications.
With the change of management, the
Corporation has decided to construct
about 500 houses per annum upto
1970, That means that they are going
to construct about 3,000 more houses.
That is how there is a surplus of
these engineers and they are going
to be retrenched.

It is not possible for a large num-
ber of engineers, especially when the
Third Five Year Plan is coming to
an end, to get employment elsewhere
very quickly. I would, therefore,
suggest that some arrangements
should be made to employ as many
engineers as possible in the project
itself. There are some general type

of works which can be man-
ned by civil engineers, Some
of them can also be absorbed
in the production side and about

25 per cent can be absorbed in main-
tenance works. I would also ‘requ‘est
the Minister of Heavy Enrineering
to see that instead of stretching the
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[Shri P. K. Ghosh]
construction work till 1970 they
should see that it is planned in such
a way that within two years all the
houses are constructed so that
these people can be kept in the Cor-
poration for the next two years after
which I do not think they will grum-
ble to go away since at the beginning
of the Fourth Plan some more indus-
tries will come up and they will get
easily employed there.

After taking all these measures, if
all of these engineers cannot be
absorbed in the Corporation itself,
then I feel that it is the responsibility
of the Ministry to arrange for their
employment elsewhere. Lot of public
sector undertakings are coming up—
at least some are coming up. The
Bokaro Steel Project is coming up
very soon and they can easily be

absorbed in this steel project. Their
experience can be better utilised
there.

It is estimated that there will be
a shortage of about 8000 to 9000
engineers during the Fourth Plan....

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Shri P. K. Ghosh: I think I have
taken only seven minutes so far,

Mr. Depuiy-Speaker: No, he has
taken 12 minutes already. His party
is entitled to only 12 minutes, and
he has taken that much time already.

Shri P. K. Ghosh: I think I have
taken only about 7 to 8 minutes.

Mr. Deputy-Speaker: No, he has
taken 12 minutes already. I have
got the record here. Let the hon.
Member conclude with the point that
he was making.

Shri P, K. Ghosh: The Estimates
Committee found out while examining
the Directorate of Man-Power that
there would be a shortage of about
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8000 to 9000 engineers during the
Fourth Plan. The Committee have
observed:

“The Committee note with con-
cern that there would be a siz-
able gap between demand and

supply position of engineering
personnel during the Fourth
Plan.”.

When that is the position, it is really
unfortunate that such a large num-
ber of engineers are being threatened
with retrenchment. This shows the
lack of proper co-ordination in plan-
ning the public sector undertakings.
I feel that there should be a Central
pool of engineers from where they
can be posted to different public sec-
tor undertakings where engineers are
needed. We cannot expect that the
engineers employed in construction
work should be employed only- for
about two years and after two years
should be threatened with retrench-
ment and they should wait for about
six months or so before they could
get a proper placement in some other
undertaking. I would, therefore,
strongly recommend that the Central
pool of civil engineers must be creat-
ed without delay. These experienced
engineers could be better employed

in other public sector projects. I do
not know why the Ministry is not
trying to create such a pool. It
appears that this is because they
want to favour their friends and
relations and that is why they are

not forming this pool of engineers.
Mr, Deputy-Speaker: The hon.
Member should conclude now.

Shri P, K. Ghosh: May I have five

minutes more?

Mr. Deputy-Speaker: He should
wind up his speech now. Otherwise
he will be cutting into other Mem-
bers' time.

Shri P. K. Ghosh: The Heavy
Engineering Corporation is a wvery
important undertaking, and since I
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am the representative from that area,
I may be allowed to speak on that,

In this connection, I would like to
refer to Justice Mukerjea's report on
the fire which occurred at this corpo-
ration in Ranchi. He has referred
to the existence of inefficiency, bicker-
ing, groupism and favouritism among
the top officials of this undertaking,
as a result of which they could not
properly tackle labour problems and
have better relations with labour,
and as such there was a great dis-
satisfaction gmong the labour class,
which led to this fire, But I do not
agree with Justice Mukerjea that it
was the labour leaders who had a
hand behind the fire. What I feel is
that it is not the labour leaders but
some foreign agents who might have
had a hand behind it.

Mr. Deputy-Speaker: The hon.
Member should conclude now. Shri-
mati Jayaben Shah.

Shri P. K. Ghosh: Please give me
two minutes more.

Mr. Deputy-Speaker: I am sorry. I
have already called the next speaker.
Hon, Members must stick to the time
allotted to them. Otherwise, they will
bé cutting into other people's time.

sitqdt wa@A WIE  (WALET) ¢
IEAE WX, §F AT § WIH §5EX
e geard fafedt av st feerwm
&Y & & 99 § samaTa} a1 q@t S
& fr ga fafdt &1 qowri | aga T=aT
21w ot FEar & B omw w9 A Fw
YW g vy W, OV T9 @Y
oY @Y gaT 8, a7 agd weer gA 8
Tq aa & a9 qral & feda # o 4 v
aFdT, ofwa fET Wy 1 gardt arfesdt &
I9 ¥ qra79 § @ FEN AEATE |

et 3w H a4 9 gz @t

M@l mAag e dama g
wifed 1 ga et IShfmtor s
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a7 wfgd, 3% T3 =T ww | §1
wifed, #4ife 77 Ifew w3
¥ QAT FgA A & F A A ardy
BRY Jeefy wmd ardt ey, wre
QT 9T qY TS F ST OF qET Ao
& <1 % g 3w 1 A9 aad qwAr
& | ag 3 FT GATC W FT THATE A
Fars +ft acft & 1 suford g+t qow
siver ¥ g wfed | g FEe
7 & Y & F9 1 g gy
¥ g ¥ A 9T Erees TR

T g

ZATO W sgrerae faseaea 2w
& fRwir 9 gt agi 2 A2 A g
o2 wax & =g T wrow #1 W
Y & A o B & @ & e aw
fefeammnT & a7% a8 | five W
g 39 #1 1 § F 9 #1 |@awew a7
21 3% T oAl § 3PN F FnA
¥ g F9T Ag A BT & | TE
2w sefigaerese a7 mar & | 2 A
o A1 Gifafzwe, g g ewfas
AE AT GG, Fawmar g fFvw &
F1E @ G140 A FY EI T A
T a4 fafae aeg w1 a1 g war
I ar AT F Y A ol @, |
NfEd " F 39 7 FqT A AT
L 979 §EEE1 F G AT TF a1 @Y
AR ffra fraw e Faw @
FEIUT AR I7T QI g1 qEL AT
7g ¢ fv Se=te F1 S AT FE=IH
gaT § 7 suEmaY wEdd § guv @
T FTOT { A T AT FT F7IA
39T & O TS 39 F1 A FFME AWM
WHTE FAT FTAT &1 FTEIE gL AW
T AEET F AT § IT AT OHEET
Tgd qIgT 1 & Afw fw o 97 71
g3 fd g7 o1 ag e sea & gwre
Fw FY AT FTEATE w1 OF "W &0
7g S aga @t 74 § 1w feda
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%1 zfez ¥ Zay ¥ At O o wEgww AN A ¢ AN @ A 3 @

g & IO T A g g1 Sy A e

ar g 2 6 93 92 wed F WS e

Rl | IR & T q agiF §f7-
For oY 7ga Wiy frafa § og= mn
21 9% F=f ey, s e,
S AT AT AT R W WA TFa g |
FIT a7 ¢ o 5| o< e & famme o
aifgd | WX gw IW atg ¥ & T
@ A1 ¥ " § 6w aga varen
¥ iy 421 g et

Fgl rar & B gt ox A g2
2, gafefad 2, ot @, 9 7 et
FaTE St § | ag A w9 2 fF oww
7 7g 919 wEq 41 fF o= o Fied
i &1 gfaar &, @0 giaad €
qgi T EIF g g WG | AfEw A
qrAf F 9% WG g9 I WS 97 q;7
w1 & 9= fw g 1 " gsm fF gw
o U dee A1 fedeanewve 4%
#4150 F fa¥ gt 97 S gew
 F1 37 w1 1 wlewEr 3 F, TS
1 T FAW T F, IAFT FT a9
Tifg? | 77 g FT IgHA FgEA A I
F1 & g il | B T SR
F1 BT FT A KA ArEH TIE F
g o I TTET F1 B e
afqea g¥ aaFT Tifegd | wr ST
FT TF g T 7 FT Hg {241 T0av g
o orgf X W Afefom AT I I gm
CETEN AT AMIE | W ¥ §E A
ag T WY wET & oo W dq &
AT A9 IH FT TRAE FET IIAT
21 W gw T FOfas Fieme s%
a1 fefave Tz %, @ ¥ A
®F TIA AT AR & 1 WfE| o
W ¥ uw opEAw dE @ W@ g
oFlATaF gEeg €1 T 8, Ofafesa
AT g @ R safay @ W &

AT FET F AT AT AW F A
FAGA STRET F—uR FE feEy
qHT & fo FY AT §——37 F a1t
T @ AEd § | TW w4
qAT Al 7@ g 5 ag afeaw dqec
# g1 a1 yrgde d9e< # & | G #
g 7@ 8 1w avg & gwra aw wn
AT IWICT I F @21
fox oY form @ F weToel St @Y
Tt § 99 &9 § ofmE J9T w qmr
s, afew & o 9t g 5 od e 5
FTTfea ¥FT F1 A S 1 Fr
s € % wrmmaifer § s 9% wrae
T | A W AT g T
& fF o F1E 7 a1 At 8, w1 A A
9T & A1 qgw gwg qfEe wew
HEWI | W WE § OgHIL 48l g
3T T, AT ERETEA SR ANV al
IuF qTHA HferEat wrdt | o J g
T $TET AT § &Y A B 9/
wIR T qEdl § A At ag I A
g | g ALE WX ATT FIHI—
fes 9 F T AR § oA
IEET TG 1 7eEg FET AMET | 56
it # ford &% 1 avw & qivwe AT
& s AT A § AR W 8 W
wH a9 § AfiFE g |
TG FT AAAT SHARTAC AT FTEIIT |

gAT a8 96T guet g i afiew
dq2T 1 AT B, AfFA WA IEH
THEEET TE AT § it g foam
ar A a1 @ 1 AW FE & O gmay
TR ¥ I H a9 ST S
3T wifgy A gaE  fag andr g-
foard & anfed | @ A H & 3g
Wl F@Ar AEdt § fw argde I g\
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JUT TEAE Wl T GFd §, A0 Bl
Frafed a1 AT AGN FL q9S § |
for samfez o g 2 1 S
g1 Tg wrAT 93 fF 5w Fq §F qw
I g% Ffeari oF, A Ay gy 9
EH'?WF?FY?T&Q|

T g0 TRIATaHe &1 3ftz § 3
#1 gFF 9T 5o f 3gl H AR
E AT FIT AL & 1 FF FIW qIT
e 7 A et I E ) gw
T G 3 1 qafag g v
F1 & 7 & g lge | gw A
79 faga &9 # g €, dfm gm @
A TG EET | W I A Afeww
%, T ZHS! AT TEAT HYATT G2 |
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[ T g7 wE)
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Wi g T2 FwaE (W) .
O ATEATHFT T E, AGH T AW
U

(Frew w1 S qETr way)

The Minister of Supply and Techni-
cal Development in the Ministry of
Industiry and Supply (Shri Raghu-
ramaiah): M. Deputy-Speaker, Sir,
I-am thankful to you for the oppor-
tunity you have given me to inter-
vene at this stage on behalf of the
Department of Supply and Technical
Development which I have the privi-
lege to handle. It is usual, on occa-
sions like this, at the outset, to thank
all the Members for what they have
said by way of compliments and
constructive, helpful ecriticisms. 1In
this particular case, Sir, I have to
thank the hon. Members for what
they have left unsaid, because they

have said wery little about the
Department which 1 referred to,
except one Member, Shri Bade, to
whose speech I shall come in a
minute.

This Department is responsible—I
am now referring to the Supply

Wing—for the purchases for wvarious
Central Government Departments,
river valley projects, power projects,
ete. Through the organisation of the
Director-General, Supplies and Dis-
posals, we have purchased—taking
the figure of 1963-64,—nearly Rs. 560
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crores worth of goods. We have to
add to it nearly Rs. 200 crores worth
of goods which were purchased abroad
mostly through the India Supply
Missions, Washington and London.

Now, Sir, to characterise a Depart-
ment which is doing such responsible
work by one sentence as Shri Bade
has done—and I am thanlkful that at
least he devoted a minute to this—
as corrupt and bogus is not very
charitable. As Minister, I should be
gratified by what he said at the end
that he had great hopes in the present
Minister and he said ‘T will request
him to give his special attention to
these evils. He added, ‘I hope that
these irregularities and evils can be
removed in the time of the present
Minister! As a human being, I
should be gratified by this statement,
but as a responsible head of the
administration, I cannot but express
my sorrow as to what he said earlier.
Referring to the annual report, he
said it is bogus. Now, I do not know
whether he means that the size of it
is not big enough for him or the
report is not factual and correct. [
think he said it in connection with
an item which he pointed out from
the report of the PAC relating to
1961-62. He probably expected this
report to contain all the recommen-
dations wverbatim of the Public
Accounts Committee. I may submit
that that is not the convention. The
Public Accounts Committee report is
before the House and that need not
be repeated here.

In any event, that refers to the
period 1961-62. This is the annual
report for 1964-65. I am not going
into the technicalities of it. But even
assuming for a moment that he is
right in pointing out that instance in
this connection, may I say that no-
body—I am sure none in my posi-
tion—would justify any lapse on
behalf of this Ministry or any of its
officers whether in India or abroad.
I shall come to the particular item
he has poinfed out shortly. He s
perfectly justified in referring to it.
It is a lapse. But to cite one exampis
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and then to condemn the whole
department as being either corrupt or
inefficient is—I do not want to
stronger expression—most uncharit-
able.

After all, we have thousands of
officers working in this Ministry,
whether in the supply wing or in the
technical development wing. We have
a number of them working abroad
discharging great and wvarious res-
ponsibilities and coping with work of
such enormous dimensions as I point-
ed out a little earlier. There can be
lapses, there can be black-sheep. But
1o characterise the whole department
as bogus or corrupt is wmost un-
deserved. 1 must protest against this,
After all, this talk of corruption has
gone too far and is going too far.
Within my experience, I must inform
hon. Members that this has a most
demoralising effect on responsible
officers. We have good officers, we
have excellent officers, we have offi-
cers with integrity; if there are any
bad ones here and there, we take
very firm action. In fact, in this
particular case, reported by the PAC,
it 1¢ true there was a grave lapse as
a result of which due to negligence of
the cofficer, we have incurred some
loss. We have tightened the proce-
dural rules to aveid recurrence of
such lapses in future. In this case, it
happened because the officer did not
place the order in time, delayed it
and as a result this loss occurred. We
have now been insisting that both in
the London office and in the Washing-
ton office as also in the office here, no
paper, no indents, should be kept un-
altended to beyond a certain period,
and & report should be made to the
head of the depariment, if for any
unavoidable reasons, any delay
oceurs. 1 myself have been personal-
ly inspecting the office of the
DGS &D here and have looked into
cases pending over three months,
over six months, and tried to find out
whether there are any lapses. I am
happy to say that with the co-
operation of the Director General and
all the other officers concerned, we
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have been able to
these things.

tighten many of

In order further to eliminate any
scope for corruption, we in the Gov-
ernment of India have appointed a
committee headed an hon, Mem-
ber of this House Shri Vidyalankar,
to look into the various procedural
rules, to tighten up loose ends, to see
whether there are any loopholes which
snould be closed so as to secure effi-
cient administration and also remove
any scope for corruption. Govern-
ment have alsp appointed a similar
committee headed by Shri Mathur,
another = respected member of this
House, which is going into the techni-
cal developmenf wing. I am sure
when the report comes, we would be
able to plug any loopnoles which still
remain,

I would like tp assure the House
that it has been the greatest concern
of myself and of my officers to see that
work in this department is done with
efficiency and with great integrity.
may also point out that within the last
year or so, there has been a very
great improvement in the number of
cases disposed of, in avoiding delays
and so on. I would not take much
time of the House in giving details,
but I must point out a few figures
to indicate the work done so well by
our officers. On 1-4-64, outstanding
indents were 5,827; the number has
been reduced on 1-4-G5 to 3,891. Pend-
ing finalisation cases on 1-4-64 were
16,247; on 1-4-65, they were 1,195
Similarly at various other stages, we
have tried to reduce the time factor
involved, In order to remove any
scope for malpractice, we have also
tried to improve the mechanism of
supply. We have now been discourag-
ing, except in very special cases with
prior concurrence of the Minister
concerned or of the head of the
department concerned, any post-tender
negotiation. We are insisting on the
sanctity of tenders being maintained
and we hope this will also go a long
way ‘o tighten up matters,
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[Shri Raghuramaiah]

One point, which has been raised
not necessarily in connection with sup-
ply, but generally in relation to indus-
try, by one hon. Member, was as to
the scope of the small-scale industries.
So far as the supply department is
concerned, may I point out that we
are doing everything possible to en-
courage small-scale industries? We
are giving a 15 per cent price differ-
ence as between the small-scale in-
dustry and large scale industry
where there i: competition bet-
ween them. We are also reserv-
ing a number of items—I have got a
list of nearly T0—for small-scale in-
dustry. We have also recently taken
a few steps whicn we hope will go a
long way in interesting small-scale in-
dustry in supplying goods to Govern-
ment. We have advised Directors of
Industries of warious States to main-
tain a library of specifications of goods
which are normally being indented
through this department. We have
recently started the practice of post-
ing tender forms to Directors of In-
dustries. Previously the small-scale
industrialist had to go to the Director
of Industries for registration and it
used to take an enormoug lot of time,
by the time it came up to headquar-
ters here. We have now eliminated
that delay. An applicant for regis-
tration can apply direct to the DG, S
and D. We are now ensuring that
the minimum of time is taken in
granting registration, because unless
there is registration, he won't be re-
garded as an eligible supplier.

We are also preparing a brochure
for the benefit of those small-scale
industrialists who are not aware of
the enormous scope which this de-
partment gives for supply, contain-
ing the kind of items which are like-
1y to be demanded or indented from
time to time.

So we are doing everything possi-
ble to encourage small-scale indus-
try. We are doing everything possi-
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ble to get the supplies to the various
departments of Government in as
quick a manner as possible, as effi-
ciently as possible and as cheeply as
possible.

Shri K. N. Tiwary (Bagha): Will
he please throw some light on short-
age of raw materials to small-scale
industry?

Shri Raghuramaiah: I think that is
a subject which was dealt with by
my colleague yesterday and might be
dealt with by my other colleague a
little later today. I am now concern-
ed with supply by small-scale indus-
try to Government, not with supplies
by Government to small-scale indus-
try.

I would not like to waste much
time of the House, but I must refer
here to the other wing, namely the
Technical Development Wing, [ do
not know how many hon. Members
have heard this name. From the fact
that there have been no guestions
during the year, I wonder whether
the existence of this department is
known. This department is like a
chef in a big hotel. We cook the
broth, you only taste it. Unless you
go into the kitchen, you would not
know who cooked it, and cooked it
so well. If my colleague will not
take any objection, may I say......

Shri Alvares (Panjim): The kite-
hen is not always a pleasant place to
look at.

Shri Raghuramaiah: I hope you
will visit it next time when you go
to the Industries Block in Udyog
Bhavan. You will have very good
treatment. My officers are very cour-
teous, generally speaking, very help-
ful. In fact, that is their job.

It is the duty of the Technical
Development Wing to advise indus-
trialists, whether private or of the
various departments of the Govern-
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ment. They advise the Ministry of
Industries, the Ministry of Commerce,
the Planning Commission, the Minis-
try of Steel, the Ministry of Food
and Agriculture; in fact, I do not
know whom we do not advise. We

keep statistics of industrial pro-
gress, statistics of production, stat-
istics of existing capacity stat-
istios of  possible . expansion,

and our advice is generally sought
whenever any new applicant comes
in either for starting a new industry
or for expanding an existing indus-
try.

We also assist in the distribution of
raw materials to the extent they are
available. We have also various
other technical functions, and from
the fact that no reference has been
made in an adverse manner in this
House, I presume that our work is
generally commendable to the House.

Shri N. Sreekantan Nair (Quilon):
Advice is always welcome.

Shri Bhagwat Jha Azad: Self-praise.

Shri Raghuramaiah: As a matter of
fact, our officers have so much ex-
perience that we are, at the request
of the Governments concerned, send-
ing very soon to Tanzania and Zam-
bia a technical committee headed by
the Secretary of the  Technical
Development Department to advise
those Governments on the industrial
progress in those countries. I am
sure we will be able to do our best
to help them in this matter.

I am rather handicapped by the
fact that no points have been made
out. I do not also want to take away
the wvaluable time of my colleague,
Shri T. N. Singh, who will have to
answer a number of questions. I
shall, therefore, close by thanking
once again hon. Members for the
sympathetic treatment they have
given to the department which I
have the privilege to head.

Shri N. Sreekantan Nair: I do not
appreciate the grievance with which
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my hon. friend Shri Raghuramaiah
was trying to defend his department,
namely that a lone Member criti-
cised it and the Report for its size.
Is not this Report very meagre for a
department spending Rs. 800 crores?
It is very small. When so much
money is spent, we must know at
least the items on which it is spent.
It is not the volume but the contents
of the Report that was meant by the
hon. Member when he made that
criticism.

The second question is of corrup-
tion and we must occasionally voice
our feelings on it. As he himself
will realise, many Members abstain
from speaking out what they feel,
because the person who now happens
to be Minister was once upon a time
a very senior Member of this House.
and has very friendly relations with
all of us. So, we do not generally
want to express what we feel about
the department, Though we know
hundreds of instances, though we
know so many secrets about the work.
ing of this Ministry in the past, we
do not want to bring them forth
here, wash dirty linen in public, be-
cause somebody ma:- !.avc the impres-
sion that it is due to Shri T. N.
Singh that all these things have hap-

pened. As a matter of fact, the
Ministry was reorganised only on
15th February, and he had taken

charge of all these departments only
then.

Anyhow, the first question that
should attract our attention when we
consider the functioning of this
Ministry is the fundamental issue of
our relationship with Indian big
business. I do not agree with my
hon. friend Mr. Heda when he says
that we must have a sympathetic ap-
proach because the industrialists have
already declared a war on the Gov-
ernment of India and they have chal-
lenged the Government of India in
such a manner. They did not do so
two years ago. Why? Because there
was the talk that Prime Minister
Nehru would flare up and do some-
thing against them. Now, they feel
that they can afford to do anything.
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[Shri N, Sreekantan Nair]

It is because they feel that the coun-
try can be threatened and the Gov-
ernment can be threatened by the
crores of rupees of black money.
Serajuddins and Birlas believe it and
it is for you to prove it wrong If
you do not prove it, woe to the coun-
iry.

The industrial policy resolution has
been framed at a time when the deve-
lopment of the country had reached
a certain stage and mixed economy
was found absolutely necessary. When
this country progresses on the path
of socialism, naturally the place as-
signed to the private sector will come
down and that of the public sector
will have to go up. But the public
sector could not and should not funec-
tion as it had been functioning till
now, it must be more efficient and
more competent. Corruption must
be less there also. Therefore, a lot
of altention has got to be paid to the
public sector and its functioning.

The objective of the industries de-
pariment is laid down on page 1 of
the report and it says that the de-
pariment of industries is responsible
for the active promotion of industria-
lisation of the country by encourag-
ing the orderly development of large
and small scale industries both in the
private and the public sectors. The
Government has signally failed in this
objective, especially in the matter of
industries in the public sector they
are assigned to the States which
have got the largest pull with the
Government. So much so, to cite an
instance, in the case of the estab-
lishment of the most wvital industries,
the foundry forge plant, a huge loss
had to be suffered. That was a clas-
sic example of the indifferent atti-
tude shown regarding the selection
of site. Influential States snatch
away the cream of public undertak-
ings and insignificant States which
have the least pull, such as the State
of Kerala, get very little. As point-
ed out yesterday by a Congress Mem-
ber. Shri Saraf, regional developments
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had been ignored and so the integrity
and unity of India had been ques-
tioned by the common people be-
cause they feel that India belongs
only to some parts and sections of
people in the north and that at least
some areas in the south do not come
into the Indian Union. That is their
feeling. Kerala for instance is a
State which has made some progress
in industrialisation before the advent
of Independence and the moment In-
dependence came the State was ig-
nored by the demi-gods in Delhi and
in the year of Grace, 1965, Kerala
has become one of the most backward
States of India.

We had our minerals industry and
for the last 18 years it had been going
down because nobody looked into the
potentialities. We have the atomic
minerals, we have inexhaustible
reserves of minerals in our land but
they are being destroyed by the ero-
sion of the Arabian sea. Ilminite is
there. It could be properly utilised
along with the rich iron ore of Goa
and you will get a particular type of
steel. It contains carbon to a very
little extent because the content of
carbon in that area is very little. So
we can produce very special varie-
ties of steel. If it is realised and
industries are built, we can produce
special varieties of steel to meet our
demands and we can sell also tita-
nium slabs in the world market at
most competitive prices. But unfor-
tunately the atomic energy depart-
ment has a curious malignity against
this industry either due to its animo-
sity towards me or to that State, I
do not know.

Mr. Deputy-Speaker: The hon.
Member must conclude. He had taken
eight minutes, strictly according to
his time.

Shri N. Sreekantan Nair: Because
of the unemployment difficulty and
the nature of backwardness of the
State. The next prototype produc-
tion-cum-training centre which has
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been promised by the West German
Government should be established in
Kerala because the three that are
already in existence are at Rajkot,
Okhla and Howrah. The fourth
sheuld be assigned to Kerala.

The only way to increase industrial
production in our country is to
increase the produectivity of indus-
tries. The available resources are
limited. Very good work is done by

the productivity councils that wou
have got.
Then there was the question of

small industries and shortage of raw
materials. The Ministry had not been
following up the cases of establish-
ment of small scale industries,

Regarding foreign collaboration, I
only want to say that our experience
with at least some foreign countries
have been wvery bitter. We have to
be selective,

Lastly, industrial relations in the
national enterprises are wvery rotten.
The high browed bureaucrats think
that it is below their dignity to nego-
tiate with the trade union leaders.
They do not even accept the verdict
of courts. The situation in the Heavy
Engineering Corporation at Ranchi is
very bad. Even the rulings of the
labour courts are not heeded. I hope
he will look into these matters and
see that the relationship between the
workers and the industrial wunder-
takings is maintained properly so that
the country does not suffer very huge
losses due to stoppage of work or
strikes.

Shri Himatsingka (Godda): Mr,
Deputy-Speaker, yesterday Mr. Daji
who began the debate on the Minis-
try, because he was the first speaker,
said that there had been no industrial
development in the country. Mr.
Saraf another hon. Member made an
answer to most of his criticism by
atking him to go and see the places
where a large number of industries
have been set up so that he would
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realise whether there had been indus-
trial development in the country or
not. Punjab and many other places
are examples where new entrepre-
neurs have come up and different
kinds of industries have been set up
and things which were imported from
foreign countries are now being manu-
factured in our country and our coun-
try is going towards self-sufficiency
in most of the articles. Development
has been very good. But during the
last two or three years the progress
has not been much as it should have
been and I feel that the fiscal and
monetary policies that are being
followed are greatly responsible for
the same. We have some difficulties;
we are short in foreign exchange.
Large amounts of our money go out
of the country for the purchase of
heavy machineries and various kinds
of machinery required for various
kinds of mills, cotton mills, juts mills,
sugar mills, steel mills, ete. There-
fore, what is needed in the country
is the creation of a climate in which
new industries can be set up, espe-
cially for these purposes, :o that
tmports can be reduced. Our experi-
ence in the last two years shows that
because of the difficult situation
caused by the present policies that
are in force, no new floutations have
been possible. Even important busi-
nessmen-industrialists who wanted to
start new indusiries have not been
able to get the necessary capital for
setting up big industries. On account
of heavy taxation, on account of the
dear money policy that is at present
in force in the country, the necessary
money is not forthcoming. You will
realise very easily that if banks
advance money at 9 or 10 per cent or
more, and if the yield on shares is
only 6 or 7 per cent at the most, no
one can be expected to put in money
in industries for a return of 6 or 7
per cent when he has to pay or can
get much more in the shape of interest
and other things. Therefore, you
have got to consider whether the
poliey that has becr followed is help-
ing industry or ntt. We have 1o ct.)l';
sider whether the purpose for whic
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[Shri Himatsingka]
money has been made dear, that is
to say to curb inflation, to reduce
consumption and so on, is being
achieved or being defeated.

If production does not increase, you
cannot check inflation. After all, the
biggest factor that can check infla-
tion is more and more production,
more production than demand, and
that will only be possible if more
industries are set up and they begin
to produce more. The unfortunate
position is that that is not being done.
On the contrary, in some of the indus-
tries, the position has become such
on account of dearth of money, that
even the goods that are being pro-
duced are not being taken up, and
some of the industries, especially the
engineering industries, are not work-
ing full time. There is idle capacily.
If they can be made to produce to
the full extent of their capacity, I
think a number of things which we
have to import can be stopped, and
that will save us foreign exchange
also.

The same difficulty, I feel, is there
in the public sector also. The public
sector industries, of course, recently
have been looking up, and the posi-
tion has very much improved. I have
no doubt that if proper attention is
given to the managerial side and other
difficulties that might be standing in
the way of their proper working, they
would do well. A very large amount
of money of our country is lying lock-
ed up in these industries. Therefore,
it is up to us to see that these heavy
industries, which are producing impor-
tant materials required for many of
our industries, do produce more and
more, and begin to give returns to
the country. That will also directly
and indirectly help in enabling the
Finance Minister to reduce the heavy
burden of taxation, because if our
investments in this sector yield about
10 per cent, that in itself will mean
more than a return of Rs. 100 crores,
which can be ploughed back to add
t{o the establishment of new indus-
tries.
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Therefore, I feel that steps shoula
be taken to help in the setting up of
industries in {hé public and private
sectors, whichH will be able to produce
heavy machinery, machinery which is
being imported for steel mills and
other mills. Our country has defi-
nitely made progress. Now we can
get almost a large number or practi-
cally the whole of the cotton textile
mills set up with the machinery built
in the country, but if certain things
are still being imported, steps should
be taken to help in the manufacture
of such things as also other industries
as still import certain things or most
of the things. Steps should be taken
to see that we import one complele
mill and then we can go on produc-
ing the same thing here—and not
import a second time—and that pro-
cess only can save us from the diffi-
cult foreign exchange position. There-
fore, I feel that steps should be taken
to help those who want to set up
industries of that nature by allowing
them all kinds of necessary help.

In that connection I feel that it is
also necessary to reduce the proce-
dural difficulties and delays; it some-
times takes a pretty long time for
licences to be sanctioned and subse-
quently, to the issue of licences also,
there are so many formalities which
take so much time, till the ultimate
stage of getting import licences, with
the result that people get fed up, and
sometimes people feel that it is rather
better to sit at home and earn interest
on the money that they may have
rather than run up to Delhi and get
themselves exhausted. 1 understand
there was a meeting held yesterday
or the day before to look into the
question of delays, and I hope that
they will be able to take necessary
steps to avoid the delays and difficul-
ties. I also feel that some of the
difficulties that are being experienced
for want of finance can also be looked
into and steps taken to help in that
direction as well.
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With these remarks, I support the
Demands of the Ministry, and I do
hope that the present Minister who
is in charge of industries will take
steps to see that our public sector
industries do begin to give a good
return so that they may help and
strengthen the hands of the Finance
Minister and enable him to give relief
to the other sectors.

st T AEw QR (A7) 0 I
sTY WEEE, AT fawWmr 1 AR #T
Tmia #9 gu & Afadi #1 agEe
AT § W wwn F4a g o foaen a
Frid faew af fFar § 9aq #fas 71
FOA F IOATSF T A 99 974 |

A& IR ifaaa
wrer & fawm § gfaq g 20w
T AT TR, gAY I9 FT A, dHL
T WX Sy STET | 3 AT &
AHEE § IAPOHT 1 Fo94T AT H
i & @ SO F A
Fearzd, fa1eor, Avar gty fasnfed
F AT AT T § | FEAIEA
T FOUT F Y /T AT AT AT FT
o gar A faaor & a7 #1 qwe
gfgFre g gw, #wqiy qwrAAE w1
oY gAT W g & 3fer & ogq
e fagrat #1 #ReAT w9 g0
e O3 uwEias g I F For
1 TE
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HT 43 T@T | FAIT AW AT 15 WA,
1947 ¥ 9 FUAT AFATHI F AR
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& | AfFT Y OF I, OF FEE
UF F4T 30 F1 90757 41 W F Hieir-
FO & qEI W, I A FFT F18 (7S
g, w3 #1% fagra g9 W@, A
HHE AT WA §, FL7 TA F0 A9
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AT WY F GGATAN, 74 I &
Fq FI GAAR FOAT AT F9 TF T8
TG WATAT F37 1 gw 7 S 727 a9
FETAE A1 § AT g7 99 F1 QT FAT
wifgr ) & @z s A
St gar afaw fogrs & 99 91 a1w
AT 1wl FoAvy FFAr AfEy )

afz g7 gfeqm w4 1 aF R
9 T FTEW AT g9 S0
FFT FT AT g A AT TE 8,
afem s R @Eag §fF o o=
TIfTF TS & qRw § F "
F0 20 fafaua s T 31 W W
F O I94T A= 2 | 9 & fav g
e &, W F 9 € 98 &, w9 &
am O ddfwe wE 8, arar w9 2,
fore® T4 &, 78 T &1 T g g
2 5 =ma & dEd 99 a7 g ®
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Shri P. R. Ramakrishnan (Coimba-

tore): Have you not got a geological

survey there in Madhya Pradesh?

% % amaTd wafras g€ fore & fr a4
T FY FHT FIIE T E | TEw
afafes fagor @ wged @r
I &1 F9 91T FRE g F7 Afaw o
dfeaag §pEaw a7 & framme

Shri R. S. Pandey: We have got a
geological survey, but it is not being

implemented.
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Hiie dwefei & avaw § weawRw &
fomr @ T 9% grEwtaS Ga -
Fq & A8 DRI@ T ' QieEr
I F 9w | oA ¥ A
F FoA AT FT TATET FC T TFH F—
AT TESE S| W& 9w |
A W @ feoag o w0 g-
ara & w9 #1 &7 § S 9% =7 "y
™t @F fa +& 3% =
a1 qur 3% feofaa =50

Shri Alvares: Mr. Deputy-Speaker,
Sir, Shri Raghuramaiah has just
asked a question as to why there was
no reference to certain aspects of the
Ministry of Industry and Supply
during the debate today. The answer
is obvious in this report. The report
is as truncated as the jurisdiction of
this Ministry of Industry and Supply
is. But still, we did expect that some
reference would have been made to
the overall industrial policy of Gov-
ernment which has been under such
pressure in recent times, particularly
with the holding of the conference
of the Federation of Indian Chambers
of Commerce and Industry in Delhi,
with the holding of the conference of
International Chambers of Commerce
and Industry also in Delhi and the
Finance Minister's hurried wisit to
Tokyo to attend the Conference of the
International Monetary Fund. In all
these three conferences a great pres-
sure was exercised that the entire
texture of Government's industrial
policy should change in some respects.
And, this has been done, though insi-
diously but, nevertheless, with mark-
ed, positive results.

Let us take the question of inter-
national finance. We had thought
that international finance, in the
beginning, would come on a govern-
ment-to-government basis. In the
beginning this was the stated policy
of the Government. But slowly this
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policy was changed, and finance was
brought about by giving a letter of
intent to an Indian entrepreneur and
with the request that he would seek
a foreign collaborator. This has now
again been changed in the last six
months, where a letter of intent is
now given to a foreign investor with
the request or the charge that he
seeks an Indian collaborator.

At the same time, let us find out
what has happened to the setting up
of major industries. It is Govern-
ment’s fixed policy that the basic
industries should be in the public
sector. The Government's effort to
seek or to set up such industries has
run the gamut of national humilia-
tion. 1 remember, when the Bokaro
project was first mooted, the Ameri-
can collaboration in the Bokaro pro-
ject was sabotaged by an American
General who represents financial
interests in America. It is he who
put a spoke in the negotiations that
were then taking place. Those nego-
tiations broke down and almost
wrecked Indo-American relationship.
Yet, at the same time, this same
American personality had the effron-
tery to come to this country and get
away with a contract to set up five
huge fertiliser complexes in this
country. I must say from this experi-
ence that the Government is running
after foreign collaborators in a
manner, that it has done in the past
or is doing at the present moment,
which does not make for any indus-
trial development.

Surely, we have the talent and, I
say, we also have the finance. On a
later occasion when I get an oppor-
tunity to speak on the Finance Bill,
it will be my business to show how
the Finance Minister's policy has only
strengthened monopolist tendencies
in this country. For the moment, let
us tell the Minister of Industries that
this House will not tolerate any depar-
ture from the Industrial Policy Resolu-
tion adopted in 1956, either overtly
or in any other manner.
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The trouble with the industrialists
is this, that while they think of
“socialist pattern” is a shibboleth just
to be talked about in order to please
the Congress Ministers who preside
over their conferences, in reality they
refuse to accept the discipline or, the
real burden of socialism and enjoy
the confidence of the people in a
developing economy. Therefore, this
Government must make it clear once
and for all that in the basic sector of
industries, in those sectors where the
Industrial Policy Resolution of 1956
has specified that the public sector
will reign, there must be no depar-
ture on any condition whatever.

But, instead of that, the Minister
of Industries has, in the question of
the small car, showed his aptitude for
evasiveness and confusion. In the
peginning, when the small-car ques-
tion was discussed here last Decem-
ber, he categorically declared that the
Government would give its considera-
tion and that the project would be in
the public sector. At some meeting
iwo months ago he said that it may
be in the public or in the private
sector according to what the eircum-
stances permit. He also said that the
price of the car should be low enough.
He used the words “dimension of
scale”. If the Government had been
governed by this policy of “dimension
of scale”, why did it permit three
companies to manufacture three diffe-
rent models of cars? If the policy
of “dimension of scale” was adopted
at that time, perhaps one company
set up in the public sector would
have been able to produce about 50,000
cars per year. At the present rate,
in spite of the demand of 40,000 cars
at the high rates that are now pre-
vailing in the country, the production
is not more than 23,300 today. There-
fore, T would urge the Industries
Minister that if the Czech offer is
there for Rs. 7,000, there is no need
to consider other offers which range
from about Rs. 8,000 to 10,000. Let
us accept the offer and have it set
up in the public sector. Let us
hope this Government will pro-
vide the common man with a small

car, mobile enough for him to do his
business.

If industry is to progress in this
country, we must not be worried
merely about such industries as
demand consideration on a ‘dimension
of scale’. We must also look to those
small industries that are categorised
under the Small-scale Industries Cor-

poration. Here I want to make one
suggestion. I do not understand the
logic of setting up the industrial

estates in big cities like Delhi, Cal-
cutta, Bombay and Madras. These
cities are over-crowded and big indus-
tries are already concentrated there.
When the scheme is to decentralise
these indusiries and diversify the
initiative, Government should issue
instructions that no industrial estate
should be set up in big cities and
they should be set up only in the
rural areas where they could be
worked with much less cost and could
produce much more. What is neces-
sary for fostering small-scale indus-
tries is not merely supplying the
technical know-how by Government
but also placing orders by Govern-
ment on these industries.

My last point is on the question of
productivity. Hardly any member
has talked about productivity. I
understand that productivity is the
responsibility of this Ministry. India
has the odious distinction of being
one of the countries with the lowest
per capita productivity. While going
through the Report I found that there
are 72 national productivity councils,
46 local productivity councils, there
are 366 courses, there have been 22
surveys conducted and, above all,
there are 46 foreign delegations that
have been invited to other countries
in order to study productivity. We
have paid Rs. 28 lakhs for this work.
If we are studying productivity and
are serious about it, if so many lakhs
of rupees have been spent on it, must
we not know what is the end pro-
duct, and why our productivity is so
low? Our porductivity in the agri-
cultural sector has risen only by one
per cent. How much has the produc-
tivity risen in the industrial sector?
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[Shri Alvares]

-Since we are incurring some expen-
diture on this item, I supose we are
entitled to have this information.
Because, after all, if we put in these
inputs of foreign tours, of expendi-
ture, of courses, of so many commit-
tees, the output must be measurable.
Therefore, the Minister owes us an
explanation as to why this effort,
what is the extent of increase in pro-
ductivity, without which this country
will be bogged down to mediocrity.

Shri Koya (Kozhikode): Mr.
Deputy-Speaker, first of all, let me
speak about the newsprint industry
in our country. There is an acute
shortage of newsprint because of the
import policy of the Government. So,
our newspapers are fiding it very
difficult to increase their ecirculation.
I need not stress the importance of a
free press in a growing democracy.
I am not satisfied with the progress
made by the Nepa mills. Then, the
quality of the Nepa newsprint is hope-
lessly bad. Ewven though I have men-
tioned this two years back in this
very House, T am very sorry to notice
that nothing has been done to improve
the quality of the newsprint.

There is every scope for starting
one more newsprint factory and that
is in Kerala. The techno-economiec
survey published by the Government
has clearly established that there is
possibility of eucalyptus plantations
in Kerala supplying the raw materials
for starting a newsprint industry.
I hope Government will look into this
matter and see that our newspapers
do not suffer because of shortage of
newsprint,

Coming as I do from the State of
Kerala, I have to State that my State
is handicapped in two ways. First of
all, we have not got an elected gov-
ernment of our own. We have only
an adviser's regime. Secondly, we
‘have not got any Cabinet Minister In
the Central Government to look after
the interests of Kerala. So, this
House is the only forum where we
can express our views and difficulties
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and I hope the hon. Minister of
Industries will view the situation in
Kerala sympathetically. As my col-
league, Shri Sreekantan Nair has
rightly mentioned, after the achieve-
ment of independence the pace of
industrial progress of that State was
really retarded. Whatever difference
of opinion we may have with our ex-
Diwan of Travancore-Cochin, Sir, it
must be said to the credit of that
great man, Dr. C. P Ramaswami
Ayyar, that he was responsible for
starting a number of industries in
Kerala.

Kerala is richly endowed by nature
and it can have very many indus-
tries. We have got the man-power,
raw materials and power. As far as
power is concerned, in fact our State
is in a very envious position. Unfor-
tunately, Government have not
thought it necessary to start any
industry there. They are satisfied by
saying that it is a problem State.
Nobody takes the initiative for solv-
ing the problem by industrialising the
State.

The problem of educated unemploy-
ed in Kerala is really serious. As far
as employment in the agricultural
sector is concerned, we have reached
the saturation point. Industrialise or
perish was the slogan of the late
Prime Minister. So, unless the Gov-
ernment at the Centre comes to our
rescue, we wiil continue to be a prob-
lem State for years to come. Because,
so many thousands of students are
coming out of the colleges every year
and they are without employment.
How can they earn their livelihood.?

Only very few industries are given
to Kerala. Even there, there iz many
a slip between the cup and lip. For
example, take the phyto-chemical
industries. The decision was taken
about the location we are now told
without making sufficient enquiries
about the availability of raw materials
etc. After the acquisition of land
and other connected works were
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nearly over, Government came to the
conclusion that the phyto-chemical
industry could not be started there,
for reasons best konwn to them. I
fail to understand why this decision
was taken so very late and why land,
precious land, was acquired unneces-
sarily. As far as Kerala is concern-
ed, land is a problem. Yet, land was
unnecessarliy acquired and now I am
told that land is being used for rais-
ing some orchards. This is the sort of
treatment that we are getting from
the Centre. Since we have no Minis-
try in the State and since we have
no member in the Central Cabinet to
put forward our case, I hope the
Industries Minister, Shri T. N. Singh,
will take a sympathetic view, so far
as the industrialisation of Kerala is
concerned.

Coming to the recent decision cof
Government not to supply scooters
from the Government quota to thuse
Government servants who are drawing
less than Rs. 500 per month, I do not
know whether this is in conformity
with the socialist pattern of society.
I am told that in Delhi and in many
other cities the Government em-
ployees live far away from their
places of work, Yet, they are denied
the privilege of getting scooters from
the Government quota, Even though
scooter has become a wvehicle of the
common man, as far as Delhi is con-
cerned, those who are drawing less
than Rs. 500 per month have been
denied this privilege and even those
who are in the waiting list are asked
to renew their requests after three
years. T would request the hon. Minis-
ter to see that these Government em-
ployees are provided with scooters at
least before they retire from service!

I have taken much time. I am con-
cluding now. T just want to draw the
attention of the hon. Minister to the
setting up of fisheries-based-indus-
tries in the coastal area of Kerala.

The scope for starting fisheries-
based-industries is very great. I hope
the hon. Minister will consider that.

Shrimati

Lakshmikanthamma
(Khammam): Mr. Deputy-Speaker,
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Sir, Mr, Daji, while speaking on the
Demands of this Ministry, passed cer-
tain remarks against this Ministry
which I felt were very objectionable.
But, I think, it has become a com-
mon thing in this House to pass such
remarks and we also have got used to
it and we have ceased to raise ob-
jections to such remarks. One thing
I would like to remind the Members
of the Opposition is that we should
learn to respect our Government. We
saw what happened the other day
when the Members were so much per-
turbed about the United States invi-
tation to the Prime Minister of our
country to visit that country. First
of all, we ourselves do not respect

our Government, How can we expect
others. ...

Shri Daji (Indore): Government
must win respect; it must earn res-
pect and it must deserve respect.
This Government does not deserve
any respect.

_ Shrimati Lakshmikanthamma: That
is why wyou must keep quiet when
others also do not respect.

Shri Daji: No. That is very strange.
I may slap my child. But if my
neighbour slaps my child, I will slap
my mneighbour.

Shrimati Lakshmikanthamma: That
is a different matter. This is a na-
tional forum wherein we have to ob-
serve certain decency and decorum.
We enhance the prestige of this coun-
try outside.

Now, Sir, coming to the monopol-
istic trends and other things, I would
like to say that these are not new
inventions of Mr. Daji and the other
Member who spoke. We have the
Industrial Policy Resolutions of 1948
and 1956 before us. Shri Jawaharlalji
himself said:

“Unless process of socialism is
speeded up, people may become
impatient and discard peaceful
methods of economic transforma-
tion.”
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[Shrimati Lakshmikanthmma}

This is a warning that he has given
to the capitalists. He also said:

“Monopoly was the enemy of
socialism. To the extent to which
it has grown in strength in recent
years, we have drifted from
. socialist goal.”

“This is what Shri Jawaharlalji said.
I alsp read an article of Mr. T. N.
Singh, the hon. Minister, which also
sounds ‘the same thing. I dp not thing
he has deviated from the policies al-
ready enunciated. Mr. Daji should
‘not keep in view the Member behind

him while criticising the Govern-
‘ment. Government has a definite
policy.

We do differ from Mr. Dandekar
and Mr. Masani who say, “We do not
want big steel plants in this
country; we should concentrate on
agriculture” and yet import machi-
nery from other countries. Shri
‘Jawaharlalji said that we should
cease depending more and more on
foreign countries and that we should
become self-sufficient in machinery
and machinery-making industry.

I would also like to repeat the fol-
lowing sentenceg of Shri Jawaharlalji
to remind the capitalist world in this
country. It is an advice and a warn-
ing which he had given. He observed:

“Even in capitalist countries,
the pattern of democracy was un-
dergoing a change so as to in-
crease the socialist content in the
socio-economic  strueture. There
were hardly any capitalists in
the world, except those in India,
who did not believe in the esta-
' blishment of 3 Welfare State, The
- Indian capitalists were apparent-
ly not aware of the latest trends
of thinking in the capitalist
world and their fear -was that
they shoulq stand to lose if the
country went the socialist way.
they did not realise that eapital-
ism would not survive long if it
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failed to secure social justice for
the people.”

Gandhiji also had his views about
equality, He believed that equality
should be brought through love and
he believed in trusteeship and all
these things. According to the Vice
Chairman of the Planning Commis-
sion, we are going to give importance
to private sector even in the Fourth
Plan, But how—is to be done? Even
there, the future of the private
sector depends on how they
conduct themselves in the work they
are entrusted with. As we all know,
there have been certain difficulties.
We cannot take up all projects under
the public sector for various reasons,
such as want of foreign exchange,
want of resources and so on. Further,
since most of the aid-giving countries
are capitalistic and they believe in
private enterprise, they have not
been ready to come forward to give
more aid to the public sector indus-
tries. Yet, we have got some public
sector industries such as the steel
plants, and they have done well. We
have been hearing so0 many things
about the controversy between the
public gector and the private sector.
But yesterday, I had a note given by
the hon. Minister for steel at the
meeting of the consultative commit-
tee, which showed that our public
sector undertakings compared very
favourably with the private sector
undertakings, and this in spite of the
fact that the private sector industries
have been establisheg for years and
vears whereas the public sector in-
dustries have come into the field only
recently. It is, therefore, a happy sign
to note that the public sector indus-
trieg have reached more than the
rated capacity. This is particularly
so in respect of the three steel plants;
the cost of production also compares
very favourably in spite of the fact
that labour could not be retrenched
so easily as is done in private indus-
tries, All these things show that we
see healthy signs in public sector in-
dustries, By
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Heference hag been made to the
Mahalanobis Committee’s report. It is
true that wealth is getting concentrat-
ed and we should find out ways and
means to see that it does not get con-
ventrated in a few hands. From the
report we fing that it is getting con-
centrated in about 20 or 50 or 100
families, We must take steps to
prevent this concentration. My hon.
friend Shri Himatsingka also referred
to this and said that in the private
sector also there were some indi-
viduals who did not have enough
resources and enough capital and
enough dealings with the foreign en-
trepreneurs, and, therefore, they
were not able to come up, and he
pleaded that Government should look
into  these difficulties of the small
private capitalists and see how best
they could be helped and at the same
time gee that wealth does not get
concentrateq in a few hands.

According to me, the best thing is
lo put into effect the resolution re-
garding agro-industrial economy and
see that industries get more and more
diffused in the rural areas, as has al-
ready been pointed out by some
hon. Members. The resolution recently
adopteq at Durgapur has also pointed
out the need to establish an agro-
industrial corporation in each State.
‘The sooner this is done, the better it
will be. It is not as though there is
no scope for expansion of these in-
dustries in the rural areas. Ag my hon
friend Shri Tiwary had pointed out
vesterday, in a State like Madras
where 3 number of villages are get-
ling electrifieg and electricity is com-
mmg near and nearer the villages,
there is plenty of scope for this; es-
pecially in a State like Andhra Pra-
desh where there is ample gcope for
power this should be done. Even the

survey has
that there  is ample ecope for
the establishment  of agricul-

ture-based industries in those areas.

In this connection, I would like to
point out that we cannot compare
ourselves with the other countries in
this respect. Our country is so poor
compared to the other countries. We
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have suffered from foreign domina-
tion for so many years, Therefore,
where is capital in our country? Even
the biggest capitalist of our country
cannot compare with an ordinary man
n a country like America. So, we
have to invest whatever we have in
the private or public or co-operative
sector, as the case may be, and see
that production increases, and at the
same time we should not forget the
fact that all this production is meant
to ensure social justice which the
Constitution has guaranteed to the
people of this country,

I am also glad to find that our
achievements in the public sector in-
dustries have been very good. In spite
of the fact that in regard to machine-
tools in 1951, in HMT the indigenous
production was only 047 crores of
rupees, in 1960 it wag 5.50 crores of
rupees, and the contribution of HMT
in 1951 was nil, whereas now it is
3.06 crores of rupees. At the same
time, the consumption of these arti-
cles has been 2.97 crores of rupees
only in 1851 but hag now risen to
28.50 crores of rupees.

Regarding rayw materials, I think
our friend, Shri Raghuramaiah, iz
dealing with them. He said that no-
body has mentioned about supply of
raw materials. 1 would make g re-
quest in this connection. Everywhere
this shortage of raw materials is
there, VYesterday the Deputy Minis-
ter gave an answer with which I
was not satisfied. Only big industries
are getting a fair deal. The small in-
dustries are not in a position to get
their due share. As a result of a lot
of propaganda carried on by Govern-
ment, these small industries have
come intp existence. Doeg not Gov-
ernment feel it its duty to see that
some method is devised to help these
small industries in respect of their
requirements?

Shri Pandey said that the natural
resources should be exploited. We
cannot go on depending on others for
non-ferrous metals. Here I would like
to say that in my own constituency,
copper—which is a scarce raw mat?-
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rial found only in Rajasthan so far--
has been found. This is in 2 place
called Mylarum in Khamman district
and also in Guntur district. Because
of difficulties connected with drilling
it is delayed. But such raw materia's
liks copper and other things i
found sumewhere are like a treasure
to us and should be expeditiously ex-
ploited.

Regarding tractors, the other day
we heard that about 20,000 of them
are lying idle. I do not know who
exactly is responsible for this. I wrote
a letter and 1 wanted this item to Le
included for discussion in the con-
sultative committee of the Finance
Ministry in connection with allot-
ment of foreign exchange for spare
parts. They said it concerned some
other Ministry. As far as parts are
concerned, I suppose this Ministry is
dealing with the matter.

Regarding quality control, I have
already talked to the Minister. I
showed him certain things blotting
paper. There are also thermometers
which show one degree more then
the actual temperature. Sa quality
control should be strictly enforced. 1
do not mind our paying more for
cottage industry products; af the same
time, we should see that quality is
maintained.

With these few words, I support
the Demands.

The Minister of Industry (Shri
T. N. Singh): Mr. Deputy-Speaker,
1 have rather a mixed feeling of hap-
piness as well as some chagrin at
what I have heard during these five
hours or more of the debats in this
Hous=. T am grateful to Members for
the criticism as well as the praise
that may have been showered on the
Ministry's working. Even criticiom
help a lot. I wish to assure the House
that I attach the highest importance
to criticism made in, and guidance
given by this House. I have, during
my association as a Member of this
House always been a great believer
in democratic criticisms. Therefore, 1
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welcome very much many of the cri-
ticisms which have been made. I am
also grateful to those who have bcen
kind enough to say a few goud wmouts
about the Ministry's working.

I find there have been various
points raised. Some were of particu-
lar interest to particular sectors of
industry; others were of a general
policy nature. A large amount of
discussion centred round small incus-
tries which, again, was a very welcome
feature. According to me, smal; in-
dustries and their growth is one of
the methods by which we can attain
an egalitarian society. Apart from
the Industrial Policy Resolution which
has described the methods by which
we should attain a socialist society,
I think the greatest emphasis has
always been laid on the growth of
the small sector, because it assures an
independent way of life to a large
number of our people doing their own
work and producing their awn gouds.

Shri Ranga
ployed people,

(Chittoor): Self am-

Shri T. N. Singh: I wholeheartedly
agree with the principle that dispari-
ties have to be awvoided, that mono-
polistic tendencieg have tu be fought,
that an egalitarian society for this
poor country is almost a “must”. Any-
way, I will deal with the general
policy questions later. Now I would
like to deal with some of the specific
points which have been raised during
the discussion.

A great deal has been said about the
shortage of raw materials, T would
start by saying that I admit that there
is shortage of raw materials for many
of our industries. But it is symopto-
matle of the rapld
of industries that has taken
place in these 18 or 1T years
In fact, I would be failing in my duty
if T do not mention that in these years
whereas our dependence on imported
raw materials has been increasing
with the higher level of industrial
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production, it is also true that a num-
ber of substitutes for imported raw
materialy have been developed in
this country and are being produced
in this country. It is also true that
our engineers and industrialists, most-
ly also in the small-scale sector I
must say, have improvised a number
of methods by which they can do
without the imported raw materials.
That is really very creditable. If I
may be permitteq to say so in all
humility, T was saddened when 1
found that we seem to forget all this
great achievement in this country in
all these things, and we seem only to
refer 16 some of the weaknesses.

Shri Daji: It is because of the price
factor.

Shri T. N. Singh: It is really sur-
orising that with this rapid rate of
growth that we have achieved, we
have got for less imbalances than
ordinarily would have happeneg in
any country. I know of countries
which are supposed to be very highly
planned, 1 know of the history of
some of the totalitarian countries,
how there was shortage of this or
that. I do not want to go into that,
neither do T want to criticise the me-
thods of planning adopted in this or
that country. It is for anybody to
read it in history. It is a historical
fact. e

So, I want to make it very clear
that in any system of development at
a rapid pace, there are boung to arise
problems. The answer is to face the
problems and not to get unnerved by
them. This is a challenge to our na-
tion, and we have got to meet it. We
should not say this is wrong and that
is wrong., and throw up our hands in
despair. That is not the way to do
things. )

Therefore, T feel that the small in-
dustries particularly have been doing
@ very valiant job. The production
ratio of the small industries is really
very high in this country. Some of us

will not believe that they are pro-
ducing a sizable quantity, probably
on a par with what the large-scale
industry is doing today. We do mot
admit the great things that the small
sector have done. They have got their
problems, A lady Member just now
stated something; about thermometers
whioh may have been found defective,
But I say that by and large the small
industries and industrialists have done
a very creditable job. They deserve
not only our sympathy, but every sup-
port that we can give. I am sorry that
it was not possible for the Govern-
ment to provide all the raw materials
that they need. I hope that if I took
the House into confidence, they would
appreciate the position Wather ‘than
be critical unnecessarily.

In regard to large and organised
industries it is known that under the
Industrial Development and Regula-
tion Act we issue licences and once
an industry is licensed it is alsp as-
sumed that the Government has
taken into account or calculation the
needs for meeting the requirements
of raw materials for their maintenance
purposes. In regard to small indus-
tries, rightly, there is no licensing
system. They are free to start pro-
duction in any corner. The way they
have come up is something very pleas-
ing. They come up and suddenly the
demand goes up for this and that.
It is known that we are suffering
under very great handicaps of foreign
exchange shortage. That is a prob-
lem which most developing coun-
tries, almost any developing country
has to face; it is nothing new for us.
I think that we are managing it much
better than many in this regard, des-
pite our shortcomings and difficulties.
I started by pleading guilty to the
charge and said that we are very sorry
that these small people who have
come up are not able to get all their
requirements. Since there is no licens-
ing system, they are free to come up
on their own. T thought it my duty to
tell these small industrialist friends at
the first opportunity I got soon after
my assuming charge of thia Ministry
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that the problem was difficult. They
should know that the Government was
unable to supply raw materials ade-
quately and wilh open eyes they
should start indusiries on that basis
on.y. This is the step that I could
take. In the meantime, 1 am very
happy to tell the House this thing.
Take for insiance, zinc, copper and
other non-ferrous metals. The small
industries are taking to aluminium in
a big way for electrical wires. Alumi-
nium rods are coming into the pic-
ture more and more; the small indus-
tries are taking 1o them. These
things are happening before our eyes.
I would not take a very pessimistic
view of the situation because I have
got great faith in the ingenuity and
resourcesfulness of the people. We
have go: difficulties and I am sure
they will be overcome. I do not want
to take more time of the House in
regard to the small industries because
my colleague Shri Misra yesterday
referred to a number of other detail-
ed aspects and I need not go more
into this question at this stage.

A lot has been gald about agro-in-
dustries. Thig year, the party to
which I have the privilege to belong,
in its annual session at Durgapur pas-
sed a very revolutionary programme
which has been described as agro in-
dusiries programme, 1 personnaly
believe that this is going to bring
about a very significant change in
economic programmes and economic
development. Therefore, 1 would
draw the attention of the House
particularly to this great pro-
gramme., We have of late been con-
gldering the entire programme and
not very much later we shall be tel-
ling the House and the country about
the details of this programme. Basi-
cally speaking, the idea is that agri-
culture-based industries or agricul-
ture-benefiting industries shoulg be
given an impetus. The advantage of
such a thing is that they make the
fullest use of the agricultural raw
materials, I can tell you that many
of our agricultural raw materials go
to waste today. Take for instance
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of our agricultural raw materials go
linters going waste; cotton seed is
going waste. The bagasse of the sugar
industry is going waste today. All
these things have to be utilised for
industrial purposes, Therefore, in
agro-industries programme it would
be wrong only to think of the aspect
of mere rural industrialisation. It has
got to be a much bigger programmec.
Therefore, I want to tell the House
that this is a very revolutionary pro-
gramme the significance of which has
probably not been appreciated as it
should have been appreciated up till
now.

. TRTEOER @ &9 §EE
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Shri Ranga: He thinks they alone
have understood and other people
have not understood it.

Shri T. N. Singh: g 5% #v iy
® AR A wF Y

I was dealing with some of our agri-
culture-based industries. In this con-
nection. I would like to take the
House into confidence about our pro-
grammes; these are individual pro-
grammes which will later on form
part of the big programme. Take,
for example, the sugar industry. The
sugar industry, I think, should take
the form of a very big industrial com-

plex, consisting of bagasse-based
newsprint or paper pulp, alcohol,
wax—

An hon. Member: Sweets.

Shri T. N. Singh: Sweets, of course;
1 do not believe in bitter things.

Shri Daji: Distilleries.

shri T. N. Singh: Yes; and molasses

are there, Similarly, we are thinkin_g
of a number of such complexes. 0il
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35 another complex. I will, in due
course, take the House into confidence
about some of the details of that pro-
gramme, 1 have just now given an in-
dication about it.

At this stage, I am very much re-
minded of a very profound observa-
tion which the late Prime Minister.
Pandit Jawaharlal Nehru, made in
one of the inaugural meetings of the
rural industries planning committee.
He said that all these programmes are
very good, but you must have wide-
spread electrification of the rural
areas. I attach the highest import-
ance to the giving of electrical power
to the rural areas. 1 agree with
many hon. Members—especially Shri
the need for electrification of rural
areas, I think we should go ahead to
the best of our capacity. Of course,
our gwn financial and economic limi-
tations are there, and I think we should
try to understand that problem. We
have got to make a choice betweeen
things; between electrification and
education, a choice will have to be
made; yet efforts should be made so
that we can spread out the industries
to the rural areas. People have talk-
ed of the concentration of industries
in the urban areas. I think that is a
point which must be met. The position
in many urban areas is becoming im-
possible. The industries must be
developed and spread out to the rural
areas or to the not-so-heavily-concen-

trated areas. That has been the
policy of the Government all these
Yyears, and we have been systemati-

cally making an attempt in this re-
Eard. As a matter of fact, some
friends have complained of delays in
licensing. Many a time, some de-
mands for licences are made. Every-
one wants to open his own unit in
Bombay and Calcutta. I oppose it.
When T oppose it, then there is delay.
You have got to persuade the indus-
trialist to shift it to somewhere else.
Should I or should I not do it? 1If
there is delay, then we are blamed;
if T do not do so then also I am
blamed,
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(Adoni):
be made

Shri P. Venkatasubbaiah
But the conditions must
favourable.

Shri T. N. Singh: I am cominz lo
that,

Shri Daji: If you declare it as your
policy that Bombay and Calcutta
should be excluded, then agreeing to
that, there will be no applications in
respect of Bombay and Calcutta. That
is all,

Shri T. N. Singh: There could not
be only such declarations, Now, I
can speak with some confidence, with
the experience of eight to nine months
I have had, that it will be very wrong
to lay any blanket rule for anyihing.
One should be pragmatic in such
things, and I think our late Prime
Minister wag never tired of telling the
poeple about this. I whole-heartedly
agree with that kind of approach,
that vou cannot have a blanket rule.
Some exceptions will have to be
made, on merits of course.

Some reference has been made f{o
the labour situation. I think it will
be very much interesting. Soma hon,
Members have referrd to the labour
situation in Bhopal and Ranchi and in
some of the other public-sector pro-
jects. Sir, I yield to none in my
devotion to the public sector. 1 think
it is one of our most important prc-
grammes of economic policy, and I am
not prepared to concede to anyone that
I am less devoted to public undertak-
ings whosoever it may be from the
Opposition who tells me that. But
what has pained me most is that the
very people who want to encourage
public sector if I may be permitted
to say so in all humility, somehow
create very large obstacles in the
working of the public sector under-
takings,

ot TwEEs oy (FITEE) w7 oF
waraafr® g1 77 o &7 F 18 weav
T E

Shri T. N. Singh: I shall ask one

question. Is it proper to load a pub-
lic sector undertaking with surpius
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labour, surplus machinery angd sur-
plus investment if you want it to run
on business-like lines? I am sure no-
body wants that. If adjustments for
that have to be made, then there is a
protest. My hon. friend was just now
talking about Ranchi and telling us
here in this House that in Ranchi we
engaged a number of pegple for con-
struction work.  Construction by its
very nature is a temporary kind of
work. Should we load 1000 or 2000
people on the regular staff of the
Ranchi Heavy Engineering projecl?
Surely not. Then we shall be unfair
to the public sector project if we do
that. Therefore, if a situation has to
be faced, I must face it strong!y. As
1 said, ] am second to none in my
loyalty to the public sector. and I am
going to see that the public sector
runs in an efficient way, Whatever
the opposition may be thai I have io
face, T will face it, But I must see
that it is run on proper and efficient
lines. I will not load it with sur-
Plus staff, surplus machinery ang sur-
plus investment. I will not cempro-

mise on that; I must make it very
clear now,

Pecple have been talking about,
Bhopal. There a%e trainees. 1t

has been clearly stated to them that
they are being taken for trainicy arnd
there iz no guarantee of employment.
We train them so that they c¢an get
jobs somewhere. ‘They are getting
jobs elsewhere. But what is the
position. There are some peopic, We
cannot absorb all of them? We said
that we will help them to get jobe. 1
am also a human being, I have a
human heart and I want to help them.
My Ministry tries to help them, But
what happens is, when Lhey are given
a job they are not willing to accept it.
Is that the thing to do? They want
employment only in Bhopal, That
is not the way to run pubiiz sector
undertakings. (Interruption).  Sir,
1 do not wish to be interruoptcd. Let
me say what all I have to =zay, I
-only want to say, in thiz conncction,
that any encouragement to such ten-
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dencies is detrimental to public secter
interests.

Shri Daji: You have not replied to
the points raised.

Shri T. N, Singh: This has ceen seid
about Ranchi,

Shri Daji: In Ranchi the en.ployecs
are ready to go anywhere in India.
Even in Bhopal they are ready to go.

Shri T. N. Singh: The hon, Member,
Shri Daji, is not the only protagonist of

Bhopal. There are others aizo in this
House.

Shri Daji: 1 am talking of Ranchi
not Bhopal,

Shri Ranga: In Bhopal 1t is the
INTUC which is in trouble witk the
Government.

Shri T. N, Singh: There have been
cases of fires in Ranchi. There nave
been unfortunate fires in that g pro-
ject, I am really very much grnieved
about them. I have stated in this
House—I do not want to use wery
strong language because 1 am not ac-
customed to that kind of thing—that
there has been sabctage. There are
some unsocial elements who have done
that kind of thing in our great public
sector undertaking which, according
to the late Prime Minister, is a tirth
of our country. The statements of
some people who have been arrested
are known to us. I do not want to
discuss them openly. It may lead to
some difficulties in the way in which
we are doing it. I would like the
House to understand the position. Be-
lieve me when I say that it is better
that it is not pressed. After all, no
harm will be done if for some time we
are left to carry on in our own way.
1t Members say “you must say some-
thing about it, you must disclose
everything” I would say that this 1s
not the way to do things. I would
beg of you that in this matter, which
is rather a delicate matter, we should
be allowed to pursue our inquirics
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and come to conclusions and punish
the guilty persons properly, by giving
ithem the maximum penalty under the
law and without showing any mercy
to them. I hope I need not refer to
the saying that “curiosity killeg the
cat.”

17 hrs,

Coming to the newsprint industry, T
am sorry to report to this House that
except for the public sector project.
the other programmes are not likely
1o come up. There is some slender
chance in one case; it may come up.
But the public sector expansion pro-
rramme is in hand and it is likely to
come up in due course. I have
felt that in this very important sector,
ior the sake of democracy, if the pri-
vile sector does not come up the
rublie ssctor will have to step in.

Shri K, N. Tiwary: Suppose the
Frivate sector wants to come in?

Shri T. N. Singh: The trouble is,
even though they have got the licenc-
es in their pockets they have aot
moved in the matter.

Shri K. N. Tiwary: My information
1 that you have disallowed a licence
when the private sector wanted to step

Shri T. N. Singh: 1 do not want 1o
refer to the Vivian Bose Enquiry Comn-

mission Report at this stage, There-
fore. 1 will leave it at that.

Dr, M. S, Aney (Nagpur): The
Minister has said that the private

sector does not want to come in, But
this hon. Member says that certain
people have applied for licences but
they were not given licences.

Shri T. N. Singh: They had licenc-
€< with them. But certain damag-
ing remarks were made about them in
u particular inquiry. I think we
should leave the matter there.

Shri P. Venkatasubbaiah: What
about the fertilizer industry?

368(Ai) LSD-—T.

Shri T. N, Singh: I will leave it to
the Minister of Petroleum and Chemi-
cals to deal with it. 1 will come to
paper and cement when I deal with
the role of public sector in regard in
consumer industries as well as basi.
and intermediate industries.

I now come to the point made by
Shri Dandeker. He referred to the
price policy and said that the cement
industry has gone slow because our
price and control policies have not
been correct. Some time back I hap-
pened to be a Member of the Planning
Commission and we in the Planning
Commission were thinking of targets
for various industries for the Third
Plan. The hon, Member, Shri Dande-
kar, was then in charge of a very im-
portant industry, namely, cement in-
dustry. We had some meetings with
the industrialists and others as to
whatl should be the target. In thoce
days, there was a temporary surpius
of cement. Therefore, there was
pressure to reduce the cement produc-
iton targets by the industries' repre-
sentatives, Shri Dandeker was then a
great protagonist of reducing ihe
cement production target, saying that
the demand will not grow, all our cal-
sulatiars w= - -yrong and, therefors,
let us have a lower target. We wanted
something like 13 million tons of
actual production in the Third Plan.
The industry unanimously pressed and
pressed and we came to a =ort of some
agreement and arrangement whereby
we agreed to a reduction in the
target. I say, that was unfortunate.
What is the position today? Having
set our production targets lower, we
have got a lower quantity of cement
available today. We are trying to do
our best to see that the cement pro=-
duction goes up. We are now trying to
do whatever is possible both in
the public sector and the pri-
vate sector 10 increase the pro-
duction. That is why we had 1w
think of the Cement Corporation in
the public sector. We shall muke
good the failures of the private sector.
I have no objection to the private
sector growing. I have freely agreed,
to come forward, to the licensing
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been given opportunity. We have
given licences for al!l kinds of
electrical equipment even to the

private sector. I do not mind
having full-fledged competition bet-

ang it has

ween the Heavy Electricals and
other private sector wunits doing
the same kind of job. I do not

mind it at all. But I do not want to
have the surplus investment which we
can ill-afford. That is the only limi-
tation. If we set up these plants,
they must give an adequate reiurn.
They should be utilised to the full.
Their capacity should not be ailowed
to lie idle, That is what we should
try to do. I would not try to quote
as to what was said in the Plapning
Commission. It would be unneces-
sarily taking advantage of my having
been there some years ago.

An hon. Member: What was the
year?

Shri T. N. Singh: 16th NoveinLer,
1959.

Shri Daji: You have already dis-
closed it.

Shri N. Dandeker (Gonda): What

was the final agreed target..(Inter-
ruption).

Shri T. N. Singh: 15 million tons
of cement capacity was the target.

Shri N. Dandeker: I will be glsd if
you would kindly state what the ti.al
agreed target was and why the pro-
duction and installed capacity is very
much below that target even now.

Shri T. N. Singh: The sunpls
answer is that as we expected the pri-
vate sector to come up, it has not
come up. There is this question cf
price policy which is often raiseu. 1
am sorry, Sir, I have to race aguinst
time. ...

Shri Ranga: That was a clear ques-
tion put and you are not answering
it,

Shri T. N, Singh: I am trying to
answer the question. I am racing
against time and, therefore, I may
have to answer it briefly. What I
am saying is that the private sector
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has not come up as we expected. The
question of price policy is often raised

Now, what is the price policy which
we should have? Upto all tucse
years, the Tariff Commission’s pclicy
was that there should be 10 to 12 per
cent return on capital employed. Tuat
thing was also raised in that Cowimit-
tee. The ‘capital employed’ formula
was the latest formula accepted by
the Tariff Commission for purposes of
calculating return on capital. That
should have been a sufficient incen-
tive for the cement industry to come
up, a very well established industry
in this country, with which many peo-
ple are familiar. This is what hap-
pened in regard to cement industry.

The same thing is going to happen
in regard to paper industry. ‘ihece
is some story going round and i i
said that no paper industry wu. come
up....

Shri K. N. Tiwary: About cement
industry, I have informaiion that
one cement factory, ore part has
broken down and the Governinent 13
standing in the way of that part being
replaced,

Shri T. N. Singh: I will logk into
that particular instance. We do not
stand in the way of suck thiugs.

Shri R. S. Pandey: A rcpresenlation
was made by the Madhya Fradesh
Government regarding the ceinent
factory....

Shri T. N. Singh: [ will aeal with
that.

Now, I would generally dea; -wilh
some of my concepts of the pubiic sez-
tor and the private seclor..

Shri Ranga: Your concept ar Gov-
ernment’s concept?

Shri T. N,
concept.

Simgh: Government's

Shrl Ranga: Then, say so.
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Shri T, N, Singh: I think tnat js a
concept which was accepted by this
House in the year 1956 aimost unani-
mously. That concept stand:z today.
The concept, according (o me, Is that
there are certain fields :n which the
public sector can rightfully come and
there are others which should pe loft
over to the private sector. Yet in
this resolution, it is very clearly
stated that there is a cerlain amcunt
of flexibility. It is open iu the purlc
sector to come into this or that pri-
vate field and, if necessary, the Gov-
ernment can relax in others So, the
policy, as a whole, has been flexible.
We have followed that policy.

People think when one talks of the
private sector that it refers only to 2
handful of big peosple. That is not
20, We have deliberately followed a
policy of ensuring ownership in land
1o the small farmer. We have deiibe-
rately agreed to the continuance and
ownership of the small man in the
small industry. ‘This is not that kind
of socialism which people generally
think of. So, our socialism means an
expanding public sector; yet. because
of the growth in the cconomy, the
private sector is not going to be throt-
tled and it will have ample scope for
itself; at the same time by and large
the private sector should be more and
more dispersed, and it should be a
widely dispersed small sector and that
is how it should grow. That has
been the general outline of our policy.
1 think that that is a very good policy
and that should be the policy of a
poo- country like ours with 450
million people.

st wElETEE U7 ()
AT THIE | Wt @ had gua arar
o a7 e e & fqae g 7
¥y ga1 & i famer ot &t gEwT ATE-
fafemmmar, g av aw § 7

st fxo ae fag : fagar ot #t
arEdw i faem av 4, Twe @y 7|
wrE weor w9 & 1 A v e §
e g & w1 fwe & 1 Ew

>
qafes J9EC H W1 TH AHA A FH
FWwE |
Then I would like to say one other
thing that it shall be the policy of
Government to encourage the tecl.n.-
cian and the engineer. Why should
not the technician and the engineer
become more an entrepreneur? They
may not have the necessary
finances and they may not command
the necessary money, but they
have talent. So, ways and
means should be found for them to
start industries anpd act as cpntrepre-

neurs and that shall be one of our
desires,
Then, it shall also be tihe en-

deavour of Government tp encourage
Indian know-how and Indian talent to
the best of our ability. Much has

been talked about this matter. But I
can assure the House that though
our people are handicapped, stil!

everyhing must be done and will be
done to see that the Indian know-how
and Indian discoveries are made full
use of Recently, when I was a Mem-
ber of the Planning Commission, we
had agreed that the CSIR where these
researches are carried out should have
facilities for testing out their dis-
coveries on a commercial scale, for
which funds have been allocated. So,
the general endeavour is in that direc-
tion. If further needs are indicated,
they will also be found. This has to
be looked into in greater detail for the
Fourth Plan programmes. and I think
it is being looked into.

Something has been said here about
the foreign collaboration business,

Shri Bakar Ali Mirza (Warrangal):
Dastur & Co. were very good desig-
ners. Why are they being liquidated?

Shri T, N. Singh: I think that this
question be better dealt with when the
Demands of the Steel Ministry come
up for discussion. I shall refer in
this connection to the complaint made
regarding the issue of letters of in-
tent to foreign parties. Let me give
the House a few figures in regard to
the foreign collaboration that has been
happening. I shall disclose the true



10343 D. G—Min,

[Shri T. N. Singh]

position regarding foreign collabora-
tion and what has been happening in
regard to 50 per cent and above
majority ownership by the forcign
equity holder. I could not get all
the figures, but I can supply those
figures also if the Members so dcsire.
But 1 have got some hastily collected
figures in regard to cases where the
foreigner has got majority ownership.

17.14 hrs,

[Mg. SpEAKER in the Chair]

In regard to 51 per cent or above
foreign ownership, in 1961 tlLere were
11 cases where foreign capital parti-
cipation to that extent was sgreed to;
in 1962, the figure went down from
11 to 7, and in 1963 it went dewn to
6 and in 1964 it went down to 1. So,
what is the use of taking up some
statement somewhere and irving to
criticise Government without under-
standing the facts as they are? The
facts are what I have stated in regard
to the story of foreign participation in
our industries,

This is the story. 1 can say witi
all confidence that it is never our in-
tention to see that the Indian entre-
preneur gets any unfavourable deal as
against the foreigner. But there is
one thing which must be remempered.
Somctimes some peonle have been
having licences. Then they went
about searching for a foreign colla-
borator. Evidently that was the case
where foreign collaboration is neces-
sary. There are stories—I do uat
want 1o go into them. Therefore, in
certain cases it may be desirable to
ask the foreign entrepreneur to come
in.  But he shall have to take Indian
partnership, he shall have to have it
registered as an Indian company. It
ghall be an Indian company with

Indian shares, open to Indians. This
is how we have been working,
Shri Raghunath Singh (Varanasi):

The majority shareholding must be
with Indians.

Shri T, N, Singh: As far as possible
The majority proposition is there.
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Judging by this, I think there is no
need for any fears or misgivings in
the minds of Members.

I am afraid I have many peints
to deal with. I find that something
was said about the patents law. Nu-
turally, I should tell the House some-
thing about it. The amended Bill is
likely, if time permits, to be introdue-
ed this session or otherwise in the
next. But it is almost ready for in-
troduction. That is the positicn in
regard to the Bill. In regard 1o its
content, I think we are all experienc-
ed enough to realise that I cannot dis-
close its contents at this stage. So I
would like to be excused in that
regard.

Whatever 1 say will be incomplete
if I do not refer to my hon. friend,
Dr. Lohia. We are old f{riends in
politics,. We have rubbed shoulders
with each other, T have great regard
for him. I have also fought elections
with him.

An hon. Member: And defend him.

Shri T. N. Singh: Therefore, 1 was
expecting rather very profound things
from him. He talked about the stand-
ard of life of the people, of the way
of life some people have adopted. His
diagnosis was that that is the reason
for the lack of industria. progress.
If industrial progress were to be
guided only by such superticial
reasons, I think we cannot find a
remedy for the lack of industrial pro-

gress in this country. There are
many many things which are to be
done for industrial progress. it s

not this or that psychological approach:
that will do the trick. 1 am sure, as
I said in the very beginnirg, that we
need not be ashamed of the great in-
dustrial progress that has occurred in
these 17 years in the country. It iy
a thing of which any people can be
proud. When the British were here,
what was our position? We could not
manufacture even simple things. To-
day we are manufacturing highly eom-
plicated things including aeroplanes.
So the progress has been there,
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Shri Shinkre How

many of them?

(Marmagen):

Shri T. N. Singh: That question had
better be addressed to the Defence

Ministry.
I think, by and large, there has
been industrial progress. But we

need much more industrial progress.
At the same time, we have got our
own limitations, of resources and
others. I am anxious that no. only
the public sector should grow but
the private sector should also
grow, because industrial progress is
a thing in which both chould play
their rightfu! part. But I must con-
fess to the House that with all my
devotion and loyalty to the concapt
of the public sector, I often get some-
what pessimistic whenever I realise
our limitations, We start an industry,
we lack technical personpel, If by
mischance something happens, then
there is a demand for an enquiry, A
demand from somebody outside comes,
an enquiry is made, and a suggestion
for replacemen! of Indian personnel
by Europeans is made, as if Indians
are all making mistakes. This is not
the way we are going t0 encourage
our technicians who are doing very
difficult work in highly compiicated
modern industries.

Shri Ranga: That means we shoulid
not have an enquiry.

Shri T. N. Singh: We should have
an understanding of the whole posi-
tion. We should be practical --I
agree, but at the same time we
should not be unnecessarily condem-
natory, because it discourages the
people who are doing a rzally very
difficult job. I feel very proud of the
great things that our Indian engineers
and technicians are doing. It is a
very creditable job, and all praise 12
them. I hope that we shall give a
moiety of praise to these techni-
cians and engineers who are workinyg
under difficult circumstances in" the
public sector,
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I am sorry 1 have taken longer than
I need have taken. I am fuily
conscious of the fact that it has nc:
been possible for me to deal wilh
many nf the points which hon. Mem-
bers have raised. I can only apolo-
gise and express my sorrow for no!
having been able, in the short time
at my disposal, to deal with various
points. But I can assure the hon.
Members that all the points they have
raised will be looked into, Apart
from that, if there are any olher
points, they can kindly draw my atlen-
tion to them, and I shall certainly
give all respect and consideratioy to
whatever they say, and do whatever
is possible.

Shri Ranga: May I seek a elarilica
tion? Just now, before he was clos-
ing his speech, the hon. Minister was
deprecating the general tendency “u
the part of Members here, as weil as
others outside 1 suppose, to ask for an
enquiry whenever anything goes
wrong in the management of thesc
public sector enterprises. My hon
friend happened to be the Chairinan
of the Public Accounts Committe:
also, and he knows how often we
found that because of a failurc to con-
duct a timely enquiry, many mao.ce
blunder; were committed later on. |
hope he does not mean to depreca’
all enguiries, and that he does not
wish to give up the privilege as well
as the right and responsibility of the
Government to conduct timely en-
quiries whenever these disorders or
mnisfortunes happen, whether they are
departmental enquiries or open ecn
quiries or quasi-judicial enquiries.

Shri T. N. Singh: Prof Range is
being unfair to me and himself by in-
terpreting what I said in such a sweep-
ing manner.

Mr. Speaker: He added the word
“unnecessarily”.

Shri Ranga:
diseretion.

That leavs too much
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Mr, Speaker: Now 1 shall put ihe
cut motions,

D. G.—Min, 10348
of Education
which will come in course of
payment during the year ending

All the cut motions were put and the Blst day of March, 1868, in

negatived.

Mr, Speaker: The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper. be granted to the Presi-
dent, to complete the sums
necessary to defray the charges

respect of ‘Salt’.”

DEMAnD No. 67—SUFPPLIEs AKD
DisposALs

“That a sum not exceeding
Rs. 3,13,45,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending

that will come in course of pay- the 31st day of March, 1966, in
ment during the year ending the respect of ‘Supplies and Dispo-
31st day of March, 1966, in res- sals’.”

pect of the heads of demands en-
tered in the second column there-
of against Demands Nos. 64 to 68
and 133 relating to the Ministry
of Industry and Supply.”

Demano No. 68—OtHer Revenuve
EXPENDITURE OF THE MINISTRY OF
INDUSTRY AND SUPPLY

“That a sum not exceeding
Rs. 37,48,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Other Revenue Expen-
diture of the Ministry of Industry
and Supply’”

DEmaND No. 133—Caprrar OuTLAY OF
THE MINISTRY OF INDUSTRY AND
SUPPLY

The motion was adopted.

[The motions of Demands for Grants
which were adopted by the Lok Sabha,
are reproduced belvw.—-Ed.]

Demanp No. 64—MiNisTRY oF IN-
DUSTRY AND SUFPLY

“That a sum not exceeding
Rs. 87,14,000 be granted to the
President to complete the sum
necessary to defray the charges

i i i ourse of
which, will coe_ I & “That a sum not exceeding

payment during the year ending
the 31st day of March, 1966, in
respect of ‘Ministry of Industry
and Supply.'"

DemAND No. 65—INDUSTRIES

“That a sum not exceeding
Rs. 4,06,44,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in

respect of ‘Industries’.
DemAND No. 66—SALT

“That a sum not exceeding
Rs. 50,77,000 be granted to the
President to complete the sum
necessary to defray the charges

Rs. 54,09,61,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1866, in
respect of ‘Capital Outlay of the

Ministry of Industry and Supply’.
MinisTRY OF EpucATioN

Mr. Speaker: The House will now
take up discussion and voting on De-
mand MNos. 15 to 21 and 118 relating to
the Ministry of Education for which
6 hours have been allotted.

Hon. Members desirous of maving
their cut motions may send slips to the
Table within 15 minutes indicating
which of the cut motions they woul®
like to move.



